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ORISSA,CUTTACK
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Copies.
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13 53966/2 |26.06.20 Order Dtd. at
o o2z e 6170/20 |CHARAN NO. 2 oot o e
24 SWATN OLD 7
N CRLMC- COURT (Se
13 |53967/2 |26.06.20 | S0~ M.N. N, 5 |order Dtd. at
1 |024 24 MOHANTY : 9999-12-31 No-
4 OLD
)
N BLAPL- |SANJIB COURT (Se
13 [53968/2 |26.06.20 Order Dtd. at
5" loas e 6154/20 [KUMAR NO. 2 | oot ieion e
24 BHANJADEO OLD 7
N CRLMC- COURT crImMIN | (°€
13 [53969/2 |26.06.20 Order Dtd. at
3 |52 ” 2082/20 |M. NAYAK NO. 2 |geott oS AL e
24 OLD MISC |
N BLAPL- |BIKRAM COURT (Se
13 |53970/2 |26.06.20 Order Dtd. at
2 loza » 6121/20 |[KESHART NO. 2 et emon .
24 BAL OLD 0
N BLAPL- COURT (Se
13 |53971/2 126.06.20 [,/,cc b v 5 [order Dtd. at
5 |024 24 . 2024-06-24 No-
24 OLD
1)
N CRLMC- COURT crimIn | (°€
13 |53972/2126.06.20 Order Dtd. at
6 lo2a 24 1330/20 M. NAYAK NO. 2 |0060-19-31 AL No-
24 OLD MISC )
13 [53973/2(26.06.20 [ABLAPL- R K COURT |Order Dtd. sarioq | (5e
7 loz2a 24 6176/20 MALLICK NO. 2 |2024-06-24 at




24 OLD No-
1)
N CRLMC- COURT (Se
13 |53974/2 |26.06.20 |5 =0 K.C. . vo. 5 |order Dtd. at
8 (024 24 PANDA : : 2024-06-25 No-
24 OLD
1)
N CRLMC- COURT CRIMIN | °€
13 [53975/2 |26.06.20 |0 " [BALARAM |, No. 5 |order Dtd. i at
9 024 24 -~ STNGH orp 2024-06-25 rac T?—
N ABLAPIL- COURT (Se
14 153976/2126.06.20 | g 5o R K c NO. p |Order Dtd. BATT-1 2T
0 |024 24 MALLICK : : 2024-06-24 No-
24 OLD
5)
N ABLAPIL- COURT (Se
14 |53977/2 126.06.20 6204/20 R K c NO. 2 Order Dtd. at
1 024 24 MALLICK : : 2024-06-24 No-
24 OLD
5)
N WP (C) - COURT wriT | °®
14 (53978/2 (26.06.20 |yeace’o |0 o ol N 3 |order Dtd. manch 12
2 |024 24 2024-08-06 No-
021 OLD -2 P
N ABLAPL- MIHIR COURT (Se
14 |53979/2 126.06.20 Order Dtd. at
Sl K » 5914/20 |KANTA C. NO. 3 oot eson o
24 RATH OLD P
N BLAPL- COURT (Se
14 |53981/2 126.06.20 [c2o0 " IR K . v 3 [order Dtd. at
4 |024 24 MALLICK : . 2024-06-21 No-
24 OLD
6)
N CRLMC- COURT crimIn | (°€
14 [53982/2 |26.06.20 Order Dtd. at
s loza 4 2315/20 |J.KAMILA |C. NO. 3 s eeoa AL e
24 OLD MISC )¢
N CRLMC- COURT crIMIN | (°€
14 |53983/2 126.06.20 |- 0 " [P K . v 3 |order Dtd. i at
6 024 24 ” MOHANTY onm 2024-06-24 sc 5?—
N ABLAPIL- COURT (Se
14 |53984/2 (26.06.20 [, ' |PRADIPTA |, N, 3 |order Dtd. BarL-1 |2t
7 lo24 24 BEURA : : 2024-06-25 No-
24 OLD
2)
N ABLAPIL- COURT (Se
14 (53985/2 (26.06.20 [0 0 oo G NG 3 |order Dtd. at
8 (024 24 : : 2024-06-25 No-
24 OLD
2)
N ABLAPL- COURT (Se
14 [53986/2 |26.06.20 Order Dtd. at
5 |024 24 6253/20 |P BEURA  [C. NO. 3 | 0oa p6-25 BATL-1 |0
24 OLD
3)
15 [53987/2 [26.06.20 |[ABLAPL- [P BEURA [C.O. |COURT |Order Dtd. |(se




(024

24 6248/20 NO. 3 |2024-06-25 at
24 OLD No-
3)
ABLAPIL- COURT (Se
53988/2 126.06.20 6225 /20 PRADIPTA NO. 3 Order Dtd. at
024 24 BEURA : 2024-06-25 No-
24 OLD
3)
ABLAPIL,- COURT (Se
53989/2 (26.06.20 [,,"" " |PRADIPTA no. 3 |order Dtd. at
024 24 BEURA : 2024-06-25 No-
24 OLD
3)
BLAPL- COURT (Se
53990/2 |126.06.20 4185/20 AMLAN NO. 2 Order Dtd. BATL—2 at
024 24 MOHANTY . 2024-05-06 No-
24 OLD
12)
ABLAPI,- COURT (Se
53991/2 (26.06.20 6223/20 BALARAM NO. 2 Order Dtd. BATL-1 at
024 24 STNGH : 2024-06-25 No-
24 OLD
3)
ABLAPIL- COURT (Se
53992/2(26.06.20 [ .20 " |BALARAM ro. o |order Dtd. aarr_1 |3t
024 24 SINGH . 2024-06-25 No-
24 OLD
3)
ABLAPL- |GAGAN COURT (Se
53993/2 |26.06.20 Order Dtd. at
oY S 6220/20 |BIHART NO. 2 [geotT T e
24 SINGH OLD 5
ABLAPL- COURT (Se
53995/2 (26.06.20 6217/20 BALARAM NO. 2 Order Dtd. at
024 24 SINGH : 2024-06-25 No-
24 OLD
3)
BLAPL- COURT (Se
53996/2 |26.06.20 Order Dtd. at
02 o 3491/20 |A MOHANTY no. 2 oot Lt 0s BAIL-2 |°°
24 OLD
11)
ABLAPIL- COURT (Se
53997/2126.06.20 5274/20 R.K. NO. 2 Order Dtd. BATL-2 at
024 24 MALLICK : 2024-06-24 No-
22 OLD
7)
_ (Se
53998/2 [26.06.20 ?3?5320 H. K. COURT |order Dtd. parr_o 2T
024 24 PATRA NO. 17 |2024-06-24 No-
24
11)
_ (Se
53999/2 (26.06.20 [, 707 IS, K. COURT |order Dtd. I
024 24 > TRIPATHY NO. 17 |2024-06-25 No-
8)
BLAPL- |ASHOK (Se
54000/2 |26.06.20 [cooo ® o |oue COURT |Order Dtd. at
024 24 ” AR NO. 17 |2024-06-24 No-

8)




(Se

54001/2 [26.06.20 23?;3;0 s. K. - COURT |order Dtd. at
024 24 oy ACHARYA O No. 17 |2024-06-24 No-
8)
BLAPL- (Se
54002/2 (26.06.20 |3 > [BISWARANT | COURT |order Dtd. at
024 24 2 aN parar  C°% INo. 17 |2024-06-24 No-
8)
BLAPL- (Se
54003/2 126.06.20 2224/20 BIJAYANAN COURT Order Dtd. at
024 24 o DA DASH NO. 17 |2024-06-24 No-
8)
BLAPL- (Se
54004/2 (26.06.20 |72077" ILAXMIDHAR COURT |order Dtd. at
024 24 24 MOHANTY NO. 3 2024-06-25 No-
8)
_ (Se
54005/2 |26.06.20 g2 2000 IR, K. . COURT |Order Dtd. ario, [at
024 24 o BARIK O INo. 3 12024-06-25 No-
8)
_ (Se
54006/2 [26.06.20 Eiﬁzazo R. K. . COURT |order Dtd. at
024 24 % BARIK O+ No. 3 |2024-06-24 No-
8)
WRIT
WP (C) - BRANCH ;ie
54007/2 |26.06.20 |[20)" s, . COURT (b1vTS |25
024 24 24 CHOUDHURY . NO. 3 TON 109
BENCH- )
2)
HA— (Se
54008/2 (26.06.20 500 0, M.R. . COURT |order Dtd. WRIT  |at
024 24 : SAHOO O+ No. 3 |2024-06-20 APPEAL |No-
5)
~ CHIEF (Se
54009/2 26.06.20 §§6/202 ;ﬁﬁiiSH . JUSTIC |Order Dtd. WRIT  lat
024 24 . ryan 0+ g 2024-07-09 APPEAL [No-
COURT 7
CHIEF (Se
54010/2 [26.06.20 5222320 M.N. JUSTIC |Order Dtd. at
024 24 o MOHANTY E'S 2024-06-25 No-
COURT 7
CONTC- CHIEF (Se
54011/2 126.06.20 2065/20 T.N. C JUSTIC |Order Dtd. CONTEM at
024 24 o CHAND 0+ g 2024-06-25 PT No-
COURT 9)
WRIT (Se
WP (C) - CHIEF BRANCH t
54012/2 [26.06.20 |1 0-0 S, . JUSTIC |Order Dtd. (DIVIS |°°
024 24 04 SATPATHY |~ E'S 2024-08-20 TON 154
COURT BENCH-

2)




CHIEF (Se
WP (C) - WRIT
54014/2 [26.06.20 JUSTIC Order Dtd. at
024 24 3182672 M. NAYAK E'S  |2024-06-25 BEANCH Ino-
COURT 39)
WPC (OA) CHIEF (Se
54016/2 26.06.20 |- K K. NATH JUSTIC Order Dtd. oA at
024 24 1995/20 [© 7 E'S 2024-06-24 Branch No-
17 COURT 1)
WPC (OAC CHIEF (Se
54017/2 126.06.20 |) - P.K. JUSTIC |Order Dtd. OA at
024 24 3689/20 MOHANTY E'S 2024-06-24 Branch No-
17 COURT 1)
WPC (OAC CHIEF (Se
54019/2 26.06.20 |)- S.K. JUSTIC Order Dtd. oA at
024 24 2815/20 |PARDHAN E'S 2024-06-24 Branch No-
17 COURT 1)
WPC (OAC CHIEF (Se
54020/2 26.06.20 |)- < pasH JUSTIC Order Dtd. OA at
024 24 3051/20 |°° E'S 2024-06-24 Branch No-
17 COURT 1)
CHIEF (Se
54022/2 [26.06.20 [WF(C)~ |PRAFULLA JUSTIC |Order Dtd. WRIT ¢
0o e 21374/2 |KUMAR e 020624 BRANCH |2°_
022 MAHAPATRA COURT -1 5
(Se
54023/2 |26.06.20 ?iéié/z B.X. COURT |Order Dtd. giiECH at
024 24 SWATN NO. 1 |2024-07-08 No-
024 -5
20)
(Se
WP (C) - WRIT
54026/2 (26.06.20 COURT |Order Dtd. at
02 4 12139/2 [B. SAMAL v 1 |2024-05-91 BRANCH |°°_
024 -6
35)
(Se
WP (C) - WRIT
54027/2 |26.06.20 COURT |Order Dtd. at
o S 12949/2 [R.R.DAS fo. 1 |2024m06o01 BRANCH |2~
024 -7
10)
(Se
WP (C) - WRIT
54028/2 126.06.20 COURT |Order Dtd. at
024 24 38883/2 |K. SAHOO NO. 23 |2024-07-25 BRANCH |,
023 -5
47)
(Se
FAO- MISC.
54029/2 [26.06.20 COURT |Order Dtd. at
o o 365/201 [B. BEHERA No. 23 12015 07-14 APPEAL |°°_
4 SEC.
5)
(Se
FAO- MISC.
54030/2 [26.06.20 COURT |Order Dtd. at
o e 365/201 |B. BEHERA o, 23 12024 06o0% APPEAL |°°_
9 SEC.
9)
54033/2 [26.06.20 5@?;201 DEEPALT COURT |Order Dtd. i;igAL ;ie
024 24 5 MOHAPATRA NO. 23 |2024-06-20 nC e




[ 2)
(Se
FAO- MISC.
18 |54034/2 126.06.20 COURT |Order Dtd. at
5 024 oa 185/201 K.K. NATH vo. 23 2022 0620 APPEAL |°°
9 SEC.
2)
N FAO- mrsc. |(5¢
18 |54036/2 126.06.20 COURT |Order Dtd. ©_ lat
9 |024 24 237/202 |A.X. DAS NO. 23 [2024-09-17 APPEAL |\o
4 SEC.
2)
[ (se
BLAPL-
19 |54038/2 126.06.20 COURT |Order Dtd. at
0 |024 24 10059/2 A5 PAUL NO. 11 |2024-06-25 BAIL=2 Iyo-
022
7)
[ (se
FAO- MISC.
19 |54040/2 |126.06.20 COURT |Order Dtd. at
1 024 24 257/202||S. SRHOO NO. 11 |2024-06-25 APPEAL |\
4 SEC.
2)
siapL_ |AKSHYA (Se
19 54041/2 26.06.20 |7 ¢, BALIARSIN COURT BATL_n At
2 024 24 025 GH @ BULU NO. 11 No-
@ RAJA 7)
[ (se
19 |54042/2 [26.06.20 g??/zoz D. COURT |order Dtd. iéigAL at
3 024 24 GOCHAYAT NO. 11 |2024-06-25 No-
4 SEC.
2)
N WP (C) - wrrr | (S¢
19 (54044/2 |26.06.20 COURT |Order Dtd. at
4 024 24 14466/2 RK BARIK NO. 11 |2024-06-24 BRANCH |yo-
024 -7
5)
[ (Se
FAO- MISC.
19 |54045/2 126.06.20 COURT |Order Dtd. at
5 1024 24 232/202 5. SAHOO NO. 11 |2024-06-25 APPEAL |\
4 SEC.
2)
[ (se
FAO- MISC.
19 |54046/2 |26.06.20 COURT |Order Dtd. at
6 024 24 256/202|S. SAHOO NO. 11 |2024-06-25 APPEAL |y -
4 SEC.
2)
N FAO- mrsc. |(S€
19 |54047/2 |26.06.20 |, 0. |SATYABAN COURT |0Order Dtd. apopaL 2t
7 024 24 SAHOO NO. 11 |2024-06-25 No-
4 SEC.
2)
[ (se
19 (54049/2 |26.06.20 |RSA- PC COURT |Order Dtd. SECOND |at
8 024 24 70/2003 MOHANTY NO. 11 |2024-06-24 APPEAL |No-
4)
[ (Se
FAO- MISC.
19 54050/2 126.06.20 COURT |Order Dtd. at
9 |024 24 231/202|S. SAHOO NO. 11 |2024-06-25 APPEAL |\o
4 SEC.
2)
20 [54051/2 [26.06.20 WP (C)- v DAS COURT |Order Dtd. WRIT | (Se
0 024 24 15051/2 | NO. 11 |2024-06-21 BRANCH |at




- 015 -1 No-
2)
N ABLAPL- (5e
20 |54052/2 |26.06.20 14468/2 PK COURT |Order Dtd. BATT-2 2T
1 024 24 MOHANTY NO. 11 |2024-06-24 No-
023
9)
N WP (C) - wriT | °®
20 54054/226.06.20 |Jc o> |BRAHMANAN COURT |Order Dtd. arancy |3t
2 |024 24 DA DAS NO. 23 |2024-10-28 No-
023 -4
37)
__' (Se
TRP (C) -
20 |54055/2 26.06.20 COURT |Order Dtd. at
3 024 24 §78/202 D SWAIN 1C.0- 5. 23 |2024-06-24 M-J-Celoe-
6)
N WP (C) - WRIT (Se
20 [54056/2 [26.06.20 COURT |Order Dtd. at
4 024 24 23448/2 B. DAS  (C.0. |05 53 12024-06-25 BRANCH |
023 -3
51)
__' (Se
20 [54057/2 26.06.20 gig}géz SR COURT |order Dtd. wsc.
5 1024 24 3 SUBUDHT NO. 23 |2024-06-24 U No-
6)
N WP (C) - WRIT (Se
20 [54058/2 [26.06.20 COURT |Order Dtd. at
< |ooa » 7514/20 |D. NAYAK |C. o, 10 bo2aco0o-is BRANCH |°°_
24 -1
4)
N WP (C) - WRIT (Se
20 54060/2 [26.06.20 | /22507 [P.K. . COURT |Order Dtd. aranch 2
7 lo24 24 SWAIN . NO. 10 |2024-06-25 No-
024 -3
11)
__' (Se
TRP (C) -
20 [54061/2 [26.06.20 COURT |Order Dtd. at
8 024 24 §47/202 S DASH c. NO. 10 |2024-06-24 M-J-C e
6)
N WP (C) - WRIT (Se
20 54062/2 [26.06.20 |/ qc0", [S.K. . COURT |Order Dtd. aranch 2
9 024 24 PARIDA . NO. 10 |2024-06-25 No-
024 -5
47)
__' (Se
21 |54063/2 [26.06.20 ?gégé/2 S.K. . COURT |Order Dtd. giiECH at
0 (024 24 PARIDA : NO. 10 |2024-06-25 No-
024 -7
10)
__' (Se
21 |54064/2 (26.06.20 |TRPCRL- COURT |Order Dtd. at
1 |024 24 45/2024 [F SUNDARA [C.O.lyn =10 12024-06-24 BAIL-1 | _
3)
N ABLAPL- |PABITRA (Se
21 |54065/2 [26.06.20 COURT |Order Dtd. at
2 |024 24 3931/20 |KUMAR c. NO. 10 |2024-06-25 BAIL-1 |-
24 MOHANTY : 5
21 [54066/2 [26.06.20 [wP(C)- [S.K. (c.0. [COURT |order Dtd. WRIT  |(Se




(024

24 12465/2 |pARTDA NO. 10 |2024-06-25 BRANCH |at
024 -1 No-
30)
ABLAPL- (Se
54068/2 126.06.20 6267/20 SUVENDU COURT |Order Dtd. BATL-2 at
024 24 o BARIK NO. 10 |2024-06-25 No-
8)
(Se
54069/2 |26.06.20 |TRPCRI- COURT |Order Dtd. at
024 24 52/2024 (* MOHANTY NO. 11 12024-06-25 BAIL-1 |-
3)
(Se
54070/2 126.06.20 22?5320 M. K. COURT |Order Dtd. at
024 24 o4 SWAIN NO. 11 |2024-06-25 No-
3)
(Se
TRP (C) -
54071/2 126.06.20 COURT |Order Dtd. at
024 24 §76/202 GC JENA NO. 11 |2024-06-25 M.J.Colgo-
6)
(Se
54072/2 126.06.20 Vl\”jés)Z/Z A. COURT |Order Dtd. gEiIgCH at
024 24 MOHANTY NO. 11 |2024-06-25 No-
024 -2
8)
BLAPI,— (Se
54073/2 |26.06.20 [, oo |JADUNATH COURT |Order Dtd. at
024 24 e PRADHAN NO. 11 |2024-06-25 No-
8)
ABLAPL- COURT (Se
54074/2 |26.06.20 [, |SURENDRA N 5 |order Dtd. aTL_p |2
024 24 DAS . 2024-06-25 No-
24 OLD
8)
ABLAPIL- COURT (Se
54076/2 26.06.20 [ =" |SURENDRA N 5 |order Dtd. at
024 24 DAS . 2024-06-25 No-
24 OLD
8)
WP (C) - COURT WRIT (Se
54077/2 126.06.20 10685/2 P.K. NO. 2 Order Dtd. BRANCH at
024 24 SWAIN . 2024-06-25 No-
024 OLD -5
21)
COURT crvin | 'S¢
54078/2 [26.06.20 |CRP- TRILOCHAN No. 5 |order Dtd. npvIsy |3t
024 24 39/2011 |BAG : 2024-06-25 No-
OLD ON 5
WP (C) - COURT WRIT (Se
54079/2 126.06.20 13197/2 S.K. NO. 2 Order Dtd. BRANCH at
024 24 024 PARIDA oip 2024-06-25 ) 2?—
(Se
54081/2 [26.06.20 ?5552/2 B.P. COURT |order Dtd. gii;CH at
024 24 04 TANGA NO. 14 2024-09-26 i No-

34)




(Se

TRP (C) -
54082/2 [26.06.20 COURT |order Dtd. at
024 24 159/202 PK SWAIN NO. 11 [2024-06-25 M.J.Colgom
6)
(Se
54083/2 126.06.20 ?gég;/2 P.K. COURT |order Dtd. giiECH at
024 24 SWAIN NO. 11 [2024-06-25 No-
024 -6
25)
(Se
54085/2 126.06.20 Tgégi/z P.K. COURT |order Dtd. gii;CH at
024 24 SWAIN NO. 11 [2024-06-25 No-
024 -6
25)
(Se
54087/2 [26.06.20 ?géig/z P.K. COURT |order Dtd. giiECH at
024 24 SWAIN NO. 11 [2024-06-25 No-
024 -6
25)
(Se
WP (C) - WRIT
54088/2 [26.06.20 COURT |order Dtd. at
024 24 14449/2 |J. KAMILA NO. 11 12024-06-25 BRANCH |-
024 -7
5)
(Se
54090/2 |26.06.20 |TRP(C)- |M.R. COURT |order Dtd. wgc. et
024 24 5/2024 |SAHOO NO. 3 |2024-07-16 J-Ce o
6)
(Se
54091/2 26.06.20 [co 200 Pk COURT |order Dtd. ari, [at
024 24 MOHANTY NO. 3 |2024-06-25 No-
24
12)
_ (Se
54092/2 (26.06.20 [ (2007 LK. COURT |order Dtd. aarr_1 |2t
024 24 i MOHANTY NO. 11 [2024-07-05 No-
3)
WP (C)- |ANIMA wriT | (5€
54093/2 |26.06.20 | ] )7 e COURT |order Dtd. ey 2t
024 24 NO. 11 [2024-06-25 No-
024 DET -1 o)
(Se
WP (C) - WRIT
54094/2 |26.06.20 COURT |Order Dtd. at
024 24 42711/2|S. DASH NO. 11 [2024-06-25 BRANCH |y,
023 -8
43)
ABLAPL- (Se
54096/2 |26.06.20 oo T COURT |order Dtd. at
024 24 NO. 11 [2024-06-25 No-
24
43)
(Se
WP (C) - WRIT
54097/2 [26.06.20 COURT |order Dtd. at
024 24 14298/2 |P.K. DASH NO. 11 2024-06-24 BRANCH No-
024 -5
32)
54098/2 [26.06.20 [WC(C)~ |SANTOSH COURT |order Dtd. WRIT |(Se
024 24 14565/2 KUMAR NO. 11 2024-06-25 BRANCH |at
024 DASH . -1 No-




[ 1)
WP (C) - wrrr | (5€
23 54099/2 [26.06.20 |1, )" [B.K. COURT |Order Dtd. aroanch 2
9 024 24 SWAIN NO. 11 |2024-06-25 No-
024 -5
32)
[ (Se
ABLAPL-
24 |54100/2 |26.06.20 COURT |Order Dtd. at
0 024 24 5262/20 AK BHUYAN NO. 11 |2024-06-25 BAIL-1 |-
3)
[ (Se
WP (C) - WRIT
24 |54101/2 |26.06.20 COURT |Order Dtd. at
" ooa o 14447/2 |J. KAMILA 6. 11 12028 06-25 BRANCH |7 -
024 -7
5)
N WP (C) - |AKSHAYA wriT | (5€
24 154103/2 126.06.20 COURT |Order Dtd. at
2 |024 24 3983/20 |[KUMAR NO. 23 |2024-11-04 BRANCH |\ o_
24 PANDEY . -1 °
30)
___ B (Se
24 [54104/2 (26.06.20 2222520 A% PANDA COURT |order Dtd. at
3 |o24 24 NO. 23 |2024-06-25 No-
24
30)
[ B (Se
24 [54105/2 26.06.20 2222520 = bas COURT |order Dtd. at
4 |024 24 NO. 23 |2024-06-25 No-
24
30)
N ABLAPIL- COURT (Se
24 [54107/226.06.20 |2, [PK NG, 5 |order Dtd. at
5 |024 24 MOHANTY : 2024-06-25 No-
24 OLD
30)
N ABLAPI- COURT (Se
24 154109/2 126.06.20 6276/20 |G SUNDARA NO. 2 Order Dtd. at
6 (024 24 . 2024-06-25 No-
24 OLD
30)
N ABLAPL- COURT (Se
24 (54110/2 [26.06.20 Order Dtd. at
2 osa S 6246/20 |G SINGH No. 2 oot Lt BATL-1 |°°
24 OLD
2)
N ABLAPIL- COURT (Se
24 154111/2 126.06.20 6247/20 A c NO. 2 Order Dtd. BATL-2 at
8 (024 24 PATTANATK : 2024-06-25 No-
24 OLD
11)
N ABLAPI,- COURT (Se
24 [54113/2(26.06.20 |, A.K ro. o |order ptd. at
9 024 24 MOHANTY : 2024-06-25 No-
24 OLD
11)
N ABLAPIL- COURT (Se
25 154114/2 126.06.20 6251/20 |R.K BARIK NO. 2 Order Dtd. at
0 (024 24 : : 2024-06-25 No-
24 OLD
11)
25 [54115/2 (26.06.20 |ABLAPL- COURT |Order Dtd. (Se
1 1024 24 6252/20 |F JENA NO. 2 |2024-06-25 BAIL-1 | ¢




24 OLD No-
2)
N ABLAPIL- COURT (Se
25 |54117/2 126.06.20 5908/20 P K NO. 2 Order Dtd. BATL-2 at
2 |o024 24 MOHANTY . 2024-06-25 No-
24 OLD 7
N ABLAPL- COURT (Se
25 |54118/2 |26.06.20 Order Dtd. at
3 024 24 6254/20 M.R SAHOO |C. NO. 2 s a 06-25 BATL-1 |0
24 OLD
2)
N ABLAPIL- COURT (Se
25 154120/2 126.06.20 Order Dtd. at
1 lo2a iy 6255/20 [M.R SAHOO |C. NO. 2 JoouT e os BATL-1 |~
24 OLD
3)
N BLAPL- COURT (Se
25 154121/2 126.06.20 5749/20 SRINIBASH c NO. 2 Order Dtd. at
5 |024 24 MOHANTY : . 2024-06-25 No-
24 OLD
3)
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